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CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH
Original Application No.865/98
New Delhi, this the 3rd day of December, 15986.

Hon’ble Mr. K. Muthukumar, Member (A)
Hon’ble Mr. J.S. Dhaliwal, Member(J)
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HON’BLE MR. K. MUTHUKUMAR, MEMBER (A):

Applicant was given an extension of service

o]

beyond his date of superannuation, viz., 31.10.87 for
a period of six months or till such time the post was
filled up on regular basis whichever was earlier.

The respondents by the impugned order dated 16.4.58

ate. Applicant 1is aggrieved that this peremptory
termination was not in accordance with the procedure

provided in the first and second provisos to F.R. &8
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